INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF A BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE II{IEETING ID: XRE-HVRQ-HEH

Sr Appeal Number |Assmt. Year i Assessee Name ' Remarks

1 | ITA 1420/KOL/2023 2017-18 | [A] RP INFRA PROJECTS

2 | IT(SS)A 76/KOL/2025 | 2006-2007 |[A] ALOK KUMAR GOENKA

3 | IT(SS)A 77/KOL/2025 | 2012-2013 | [A] ALOK KUMAR GOENKA

4 | ITA 1582/KOL/2025 | 2006-2007 |[A] ALOK KUMAR GOENKA

5 | ITA 1583/KOL/2025 | 2012-2013 |[A] ALOK KUMAR GOENKA

6 | ITA 1003/KOL/2025 2014-15 | [D] BANDHAN FINANCIAL SERVICES LIMITED

7 | ITA 1410/KOL/2025 | 2016-2017 |[A] AKSHARA NIRMAN LLP

8 | ITA 2054/KOL/2025 | 2012-2013 |[A] AXIOM INTERNATIONAL PROJECTS LTD.

9 | ITA 2607/KOL/2025 | 2017-2018 |[A] ANITA BASAK

10 | ITA 3092/KOL/2025 2012-13 }[A] DALUIDIGHI AGRO PRODUCTS

11 | ITA 346/KOL/2026 2018-2019 | [A] BMW INDUSTRIES LIMITED

12 | ITA 781/KOL/2026 2013-2014 |[A] BMW INDUSTRIES LIMITED

13 | ITA 782/KOL/2026 2017-2018 | [A] BMW INDUSTRIES LIMITED

14 | ITA 783/KOL{2026 2019-2020 | [A] BMW INDUSTRIES LIMITED

15 | TTA 784/KOL/2026 2020-2021 ![A] BMW INDUSTRIES LIMITED

16 | ITA 785/KOL/2026 2022-2023 | [A] BMW INDUSTRIES LIMITED

17 | TITA 786/KOL/2026 2023-2024 | [A] BMW INDUSTRIES LIMITED

18 | ITA 844/KOL/2026 2012-2013 | [A] ROLEX TRAFIN PRIVATE LIMITED

19 ITA 595/K(L/2026 2013-2014 | [A] RAM GOPAL BANSAL

20 | ITA 895/K0./2026 2008-2009 |[A] ROOPREKI-IA VYAPAAR PVT. LTD.

21 | ITA 896/KCi 2026 2015-2016 | [A] ROOPREKHA VYAPAAR PVT. LTD.

22 | TTA 568/KO0L/2026 2023-24 | [A] COMETT S'I'AFFING SOLUTIONS PRIVATE LIMITED '

23 | ITA 569/KOi/2026 2017-18 | [A] ARUNAVA BHA'ITACHARJEE

24 | ITA 570/KOL;2026 2018-2019 |[A] THE FRIEN‘DS TEA COMPANY LIMITED

25 | ITA573/KOL/2026 2011-2012 | [A] ATAL TEA CO. (1943) LTD.
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’Srl Appeal Nur‘nrber A$:':rt' Assessee Name - Remniarks
1 »120%35/)9025 2014-2015 [A] RAJNATI-Ii’CHATURVEDI |
2 |ITA 632/KOL/2022| 2012-2013 | [A] APSARA éOMMObEAL PVT. I;1;D;,
3 1005/&&/2025 2014-2015 | [A] PRADIP I%UMAR SHAH | |
4 ITA 2022-23 |[A] VERSUNI INDIA HOME SOLUTIONS LIMITED (FORMERLY
1419/KOL/2025 KNOWN AS PHILIPS DOMESTIC APPLIANCES INDIA LIMITED)
5| 1711 /ligt/zozs 2012-2013 | [A] VRISHAH SERVICES PVT. LTD.
6 1960/!2)?_/2025 2017-2018 | [A] SURESH ZT?(UMARAGARWAL |
7 1993/&’1/2025 2017-18 |[D] SH. MUI\?ITAZUDDIN TIMES PVT LTD
8 2125/|I<EAL/2025 12012-2013 | [A] SUBHLAI{»SHMI VANIIYA PVT. LTD.
9 2364/|1<g_/2625 2016-2017 | [A] USHA GHﬁOSH
110 2368/122’1\_/2025 2018-2019 | [A] PRICEWA?TERHOUSE COOPERS PRIVATE LIMITED
it 3088”1(2"\_/2025 2015-16 | [D] SHARMA’iHIRE PURCHASE LIMITED
12 3095/12‘?_/20257 2018-2019 | [AIST. AUGLiJSTINES SCHOOL TRUST
113 3098”1.(&/2025 2017-18 |[A] PRADIP i(UMAR DAS
| 14 |rmA 574/K0L/2026 2017-2018 | [A] RAMA SIiIAI
15 |TTA 579/KOL/2026| 2018-2019 | [A] SUKHARQANJAN HALDER
16 |ITA 580/KOL/2026| 2018-2019 | [A] SUKHA@NJAN HALDER
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